IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date

21.02. 2025

SL Date of Court Fee Notify

|NOT READY CASES

1 |106073/2024(20.12.2024 |WP(C)/9435/2004 |B B ROUT |3.00,3*3 dms ng;;
2025-
2 |2082/2025 09.01.2025 |RSA/336/2004 R SAMAL  |10.00,3*10 09mo1
H N 2025-

*
3 13439/2025 [15.01.2025 |CMP/711/2024 vorApaTRA |4+ 007 3*4 b
2025-
4 14394/2025 [17.01.2025 C)/3299/2020 |N C SINHA |12.00,3*12 0901
2025-
5 15698/2025 [22.01.2025 |RSA/336/2004 R SAMAL  |10.00,3*10 0901
55.00,3*55 025
6 6651/2025 27.01.2025 CMP/1584/2016 J BEHERA |document in 02-21

dms

2025-
7 16808/2025 [28.01.2025 |WP(C)/4028/2012 |P K BEHERA|11.00,3*11 091
A K 2025-

*
8 [8782/2025 [01.02.2025 |WP(C)/1450/2024 | w0, 145.00,3%45 09on1
B R 2025-

*
9 |9635/2025 |05.02.2025 |RPFAM/309/2023 .o oo [28.00,3%28 09on1
2025-
10 |10469/2025 [07.02.2025 |RPFAM/137/2019  |C R SAHOO [2.00,3*2 091
2025-
11 |10495/2025 [07.02.2025 |BLAPL/9451/2022 |A KHAN 2.00,3%2 091
M K 2025-

*
12 [11590/2025 |12.02.2025 |WP(C)/17326/2017 |, ne  [3.00,3%3 091
P K 2025-

*
13 [11638/2025 [12.02.2025 C)/27374/2023 |o iopay  |L1-00,3%11 091
23.00,3%23 025
14 |11659/2025 |12.02.2025 |CONTC/637/2008  |P K DAS  |document in 091

dms

2025-
15 [11965/2025 [13.02.2025 C)/10013/2012 D K JENA 27.00,3*27 091
2025-
16 ]12001/2025 |13.02.2025 WPCRL/75/2024 AK MISHRA |14.00,3*14 02-21
2025-
17 |12013/2025 [13.02.2025 |CMP/534/2023 M BEHERA |5.00,3*5 091
J. C. 2025-

*
18 [12022/2025 |13.02.2025 C)/25980/2021 |5-. - 4.00,3*4 091
119 |12057/2025 [13.02.2025 |CMP/1570/2023 'S MOHARANA |4.00, 3*4 2025-




02-21

J. C. . 2025-
20 [12098/2025 |13.02.2025 WP (C)/5159/2021 | - 4.00,3%4 0991
J. C. . 2025-
21 [12100/2025 [13.02.2025 |WR(C)/35167/2022 |-~ 3.00,3*3 09on1
2025-
22 |12540/2025 |14.02.2025 |FA/284/1979 H S PANDA |71.00,3*71 091
2025-
23 |12552/2025 |14.02.2025 |[WP(C)/36170/2022 |L K NAYAK |7.00,3*7 091
2025-
24 |13184/2025 [17.02.2025 |RSA/114/2015 Y DAS 4.00,3%4 0991
2025-
25 |13188/2025 |17.02.2025 WP (C)/3488/2014 |P C PARIDA 3.00,3*3 0991
2025-
26 |13193/2025 |17.02.2025 |WP(C)/39733/2023 |R M NAYAK |4.00,3%4 091
2025-
27 |13201/2025 |17.02.2025 |WP(C)/15444/2022 |P K BARIK |4.00,3%4 091
2025-
28 |13216/2025 |17.02.2025 |RSA/312/2016 B BEHERA |13.00,3*13 b
2025-
29 |13237/2025 [17.02.2025 |CMP/765/2024 K C PANDA |2.00,3*2 5ot
M N 2025-
*
30 [13547/2025 [18.02.2025 |WA/511/2024 voranTy | 14-00,3%14 5ot
2025-
31 [13556/2025 |18.02.2025 |WP(C)/272/2024  |P K MISHRA|3.00,3%3 09on1
2025-
32 [13563/2025 |18.02.2025 |CRLMC/2865/2023 |K C SAMAL |3.00,3%3 091
2025-
33 |13581/2025 [18.02.2025 |WA/56/2016 B DAS 26.00,3%26 091
2025-
34 [13584/2025 |18.02.2025 |WP(C)/21617/2013 |B DAS 24.00,3%24 0921
2025-
35 |13610/2025 [18.02.2025 |WP(C)/37284/2023 N K ROUT [3.00,3*3 0921
2025-
36 |13631/2025 |18.02.2025 |WP(C)/20611/2016 |S BISWAL |16.00,3*16 0921
2025-
37 |13639/2025 |18.02.2025 |RVWPET/61/2019  |P K SWAIN |3.00,3%3 0991
38 |13657/2025 [18.02.2025 |FA/131/2000 S 2.00,3%2 2025~
: : CHOUDHURY U 02-21
2025-
39 |13947/2025 [19.02.2025 |MATA/107/2016 P MISHRA [2.00,3%*2 091
2025-
40 |13975/2025 [19.02.2025 |SA/44/1978 H K DASH |13.00,3*13 091
2025-
41 |13993/2025 [19.02.2025 |SA/219/1990 B DAS 8.00,3%8 0921
5.00,3*5 SENT [2025-
42 |14040/2025 [19.02.2025 |WP(C)/12907/2024 A K SAHU | °7 7= ° 0991
SIBA
2025-
43 |14264/2025 |20.02.2025 |WP(C)/3895/2025 |PRASAD 5.00,3*5
02-21
SAHOO
|44 |14336/2025 [20.02.2025 |0JC/8438/1996 P K BARIK |15.00,3*15 2025-




document in 02-21
dms
41.00,3*%41 5025
45 |14340/2025 |20.02.2025 |RSA/99/2010 P K JENA |document in 02-21
dms
46 |14342/2025 |20.02.2025 |ABLAPL/1424/2025 |P K JENA 3.00,3*3 2025~
download copy |[02-21
4.00,4*3 2025-
47 114343/2025 |20. . !
/ 02.2025 |ABLAPL/7492/2024 |P K BARIK | (000 00 ooy [go-21
48 114344/2025 |20.02.2025 WP (C)/19246/2015 B C PATRA |14.00,3*14 Sg%;;
49 |14348/2025 |20.02.2025 ABLAPL/581/2025 K PANDA 3.00,3*3 2025-
download copy |02-21
document
50 |14740/2025 |21.02.2025 |WP(C)/609/2011 s x swary 2vailable in  12025-
dms, court fee (02-21
to be paid
4.00,4%3 2025-
51 (14749/2025 |21.02. o
/ 2.2025 |ABLAPL/1713/2025 P BASTIA | 0o/ 00 copy 102-21
document
52 |14751/2025 (21.02.2025 |WP(C)/17071/2018 |T K Nayag 2vailable in 12025-
dms, court fee |(02-21
to be paid
document
53 |14764/2025 |21.02.2025 |CRLMC/874/2021 B c panpa [2vailable in 12025-
dms, court fee |(02-21
to be paid
54 |14795/2025 |21.02.2025 ABLAPL/11294/2024|S N MISHRA 6.00,6*3 2025-=
download copy |02-21
4.00,4*3 2025-
55 114802/2025 (21.02.202 RLMC/7 !
/ 02.2025 |CRLMC/700/2025 B SINGH DOWNLOAD COPY |02-21
document
56 |14803/2025 [21.02.2025 |ABLAPL/6899/2018 |pC DAS(2) |Avatlable in  12025-
dms, court fee |(02-21
to be paid
READY CASES
2.00,3*2 2025
57 111651/2025 |12.02.2025 |WPC(OAC)/631/2016|C SAMAL document in 02-21
dms
MANOJ 3.00,3*3 DOWN |2025-
58 |13775/202 18.02.202 ¢
/2025 8.0 025 CRLMC/4921/2024 KUMAR PANT |LOAD 02-21
7.00,3*7 5025-
59 114007/2025 |19.02.2025 WP (C)/2582/2015 P R MISHRA |[DOCUMENT IN
02-21
DMS
60 (14010/2025 (19.02.2025 WP (C)/7340/2017 P R MISHRA|3.00,3*3 dms ég%g;
102.00 2025-
61 [14028/2025 [19.02.202 ARBA/1 !
/ 02.2025 /10/2020 S BISWAL 1107 2700 ams  |02-21
8.00,3*8 2025-
2 |14 2025 [19.02. !
6 039/2025 9.02.2025 WP (C)/4865/2025 P K MISHRA PAPERLESS 02-21
5.00,3*5 SENT |2025-
14046/2025 [19.02. d
63 046/2025 9.02.2025 CRLA/420/2021 J K MAJHI TO XEROX 02-21




4.00,3*4 2025-
64 |14047/2025 |19.02.2025 WP (C) /4012/2025 K K NATH PAPERLESS 02-21
26.00,3*26 2025-
65 |14353/2025 [20.02.2025 WP (C)/11178/2004 |H K PANDA |document in 02-21
dms
4.00,3*4 2025-
66 14354/2025 |20.02.2025 |ABLAPL/1700/2025 |J P KAR PAPERLESS 02-21
4.00,3*4 2025-
67 |14355/2025 |20.02.2025 | ABLAPL/1677/2025 |J P KAR PAPERLESS 02-21
40.00,3*40 2025-
68 |14356/2025 (20.02.2025 0JC/1879/1994 A P DAS SENT TO XEROX |02-21
6.00,3*6 SENT |2025-
69 |14733/2025 [21.02.2025 |MATA/53/2021 S HUSSIAN | 0" rnox 02-21
6.00,3*6 SENT |2025-
70 |14734/2025 |21.02.2025 |MATA/53/2021 S HUSSIAN |/ "l oy 02-21
4.00,3%4 2025-
71 |14738/2025 |21.02.2025 |WP(C)/10831/2008 |S P DAS document in 02-21
dms
MANOJ 4.00,3*4 DOWN |2025-
72 |14750/2025 |21.02.2025 |BLAPL/913/2025 KUMAR PANT |LOAD 0221
* —_
73 |14794/2025 |21.02.2025 |BLAPL/2337/2024 |S N MIsHra| 0077”3 2025
download copy |[02-21
P K 5.00,3*5 2025
74 |14797/2025 |21.02.2025 0JC/8149/2000 ROUTRAY jizument in 02-21
* —
75 |14798/2025 |21.02.2025 |CRLA/1108/2024 J praDHAN |0 00/3%3 2025
download copy |[02-21
* —
76 |14800/2025 |21.02.2025 |WP(C)/27257/2023 | saHoo  |+-00,374 sent 12025
to xerox 02-21
B. N. 4.00,3*4 DOWN |2025-
77 1484372025 |21.02.2025 WP (C)/5034/2025 | o, e | oap 0221
B. N. 4.00,3*4 DOWN |2025-
78 |14844/2025 |21.02.2025 WP (C)/5031/2025 | o, laer |1oan 02-21
B. N. 4.00,3*4 DOWN |2025-
79 |14845/2025 |21.02.2025 WP (C) /5313/2025 SHADHANGI |LOAD 02-21
B. N. 4.00,3*4 DOWN |2025-
80 |14846/2025 |21.02.2025 WP(C)/5175/2025 | oo ianer |1oap 02-21
4.00,3*4 DOWN |2025-
81 |14847/2025 |21.02.2025 |ABLAPL/10988/2024 P. K. DASH| 1, o~ 02-21
4.00,3*4 DOWN |2025-
82 |14848/2025 |21.02.2025 |ABLAPL/11909/2024 P. K. DASH| = 02-21
MANOJ 3.00,3*3 DOWN |2025-
83 ]14888/2025 (21.02.2025 CRLMC/685/2025 KUMAR PANI |LOAD 02-21
16.00,3*16 2025
84 115204/2025 |21.02.2025 |WA/340/2017 P R MISHRA document in 02-21
dms
JADUNATH |4.00,3*4 DOWN |2025-
85 |15205/2025 |21.02.2025 |BLAPL/194/2024 SRADHAN LOAD 02-21

NIC




